
REGISTERED 
CENTRAL ADN1INISTRATI\JE TRIBUNAI- 

BANGALORE BENCH 

Commercial Complex(BDA) 

Indira Nagar, 
BANGALORE- 560 038, 

Dated 	A/CV % 

WP No, 	1072J80 

	10 NOV 986 

Applicant 

1K UC AIRSONG 

To 
Shri RU Kulkarni,, 
Advocate, 

83-10th Cross, Vth Block, 
Rajaji Nagar, BANGALORE. 

Shri rl.Sr'erangaiah, 
Central Govt, Stnq. Counsel, 
High Court Ridge., 
B AN GA LOR E. 

The Secretary, Railway Board, 
Rail Bhavn, NEW DELHI. 

The teneral Manaqer, 
Southern Railway, MADRAS. 

5, The Diuni, Personnel Officer, 
Southern Railways, 
HUBLI, KARNATAKA, 

Respondents 

Secretary, Railway Board, 

New Delti & 2 ore, 

'WW "Yi---- 
H 

i 
- 	

SUBJECT: Sending cpies of Order passed by the Bench in 
Application ND.20(L)__ 

Please find enclosed herewith the copy of the Order/ 

rder passed by this Tribunal in the above said Application 

No.291 /86(T) 	on 14-10-86. 

End: as above, 
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IH 
TWIRUr1AL AZDITIONAL HENCIi, 

- 	 ANGIiORE 

ORDER SHEET 
Application No 	 of 1986 (T) 

Applicant- 	 Respondent 

Advocate for Applicant 
	 Advocate for Respondent 

Orders of Tfibunal 

(KSPjJHAR ) AM 

OTOLER 14,19E(. 

Case called. Applicant 

by SriR.V.Kulkarni. PLespon-

dents by M.Srirangaiah, 

learned counsel for the Rail-

ways. 

Sri Kulkarni files a memo 

praying for permission to 

withdraw this application with 

liberty reserved to prsue th 

matter before the authorities 

themselves. Permission souht 

for is grantec. Application 

is disissed a withdrawn. 

No costs. 	. 
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